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Title: Further discussion on motion regarding consideration of inflationary pressure on the Economy and its adverse impact on the
common man moved by Smt. Sushma Swaraj on the 3™ August, 2010.

MADAM SPEAKER: The House will now take up item No. 14 — further discussion on the motion moved by Smt. Sushma Swaraj

*SHRI HSSAN KHAN (LADAKH): Rising is affecting people in all areas of the country including people living in the far flung
hilly areas of Ladakh in Jammu & Kashmir State. People in these areas have been worst affected by the rising prices
especially Kerosene oil, cooking gas and diesel. The UPA Government has allotted Rs. 500 crores to Ladakh on New and
renewal energy owing to its extrem weather condition but these projects are at planning stage. People use kerosene oil
and cooking gas for all types of heating purpose in this most harsh climate areas. Increase in the prices of kerosene ail,
cooking gas has made common man life miserable to meet their two ends meet. Increase in the cost of diesel have
increased cost of transportation in the vast areas far away from the cities. Now I would request the Government to
consider providing some relief to these people by way of subsidy on kerosene oil and cooking gas etc. til the new and
renewable energy plants start production to meet the energy deficiency.

*SHRI BADRUDDIN AJMAL (DHUBRI) :I am happy that the unnecessary debate over how to debate on such issue is over.

I agree with the esteemed members that Indians especially the poor and fixed income groups are the worst
sufferers.

India has more hungry people than any other country. Not having enough to eat is a reality for half of India's 1.1
billion people.

It is obvious that with the current sharp surge in food prices, more and more people would join the group of people
going to bed without food.

We all know it well that we have no magic wand that can bring down the prices. There is little the Governemnt can
do and not much that the opposition can suggerst.

High prices are here to stay. More than the headline inflation rate, what concerns policy makers and the common
man the most is food inflation that has averaged a double-digit rate for the past year. No matter what, it is unlikely that the
trend would reverse. There has been a structural shift because everything that goes into producing and transporting food —
fuel, fertilizer, water, labour and even seeds — has become costlier And there has been no major technological
breakthrough to cushion farmers against rising input costs.

The reality is that prices will not come down and the tragedy is that we are not doing enough to let people
have more money to spend.

The recession in the world economy presented us an opportunity that we chose to miss. If we had opted to make those
who were left out of economic boom of 2004-2008 lead the economic recovery, it would have been a very different story
today. We should have directed the $20 billion fiscal stimulus towards building infrastructure, investing in all such measures
that would have created new demand and broadbased growth. But we looked the other way, mostly doing out tax
concessions to shore up corporate profits, stock indices and bring some cheer to middle class that won't last long. In
contrast, our neighbour China did something different, and smart. Beijing not only came with a much bigger stimulus
package - $570 billion, or 23 times more than ours — but it spent much of this in preparing the Chinese economy for the
next phase of accelerated growth. Through 2009, China's import of coal saw a surge that puzzled many western
economists who began to ask: where is all the coke going? Since the Chinese economy had slowed in the face of the global
recession, demand for energy and therefore demand for coal should have declined. As it turns out now, a Chinese
Government statement said last week, the country's import of coal tripled to 130 million tonnes in 2009 because of fiscal
stimulus measures that "pushed up demand for coking coal in steel, cement and chemical industries." Needless to say, all
the extra production of steel and cement was going into building a whole new lot of infrastructure across China even as the
rest of world battled a recession and cut jobs and investment. The result: the Chinese economy is back on a sizzling 10 per
cent plus growth track. And we are struggling to stay the course with a growth rate of 8 to 8.5 per cent.

India is a land of contrasts where there are some who invest lakhs and crores of rupees on an apartment or have the right



to splurge in a licentious way while others are content and happy at being able to pay Rs. 25/ - for a square meal. The
satisfaction at the macro economic situation gets camouflaged with the stark fact that nearly 77 percent of our population
earns an income of Rs. 20/- per day. The inequalities in human development have an adverse impact on the lives and
capabilities of the people. The two faces of India should converse for a sustainable growth and bring about a social
harmony in the country.

It seems that our price control organization simply does not function. There are price control at paper and this being
evaded everyday. Its advisers are the people who are interested in high prices and are content as they are usually in their
self-complacency. Consumers are thought to have no knowledge of the affair and they are not consulted. This type of red-
tapism of the government is also responsible for high prices.

To take an example a CBI enquiry has been initiated that too after consistent demands of the opposition parties in Assam
on Rs. 1000 crore scam of development funds. I am sure there are many more thousand crores of development funds are
being siphoned off in many more states. If these funds could have been utilized properly it could have definitely eased the
lives of the poor.

I would like to strongly link the black marketing, hoarding and corruption with increase in prices of essential commodities.
Nothing much the Government is doing on this. I would blame state Governments for this.

The horading Government is doing also needs a review. Government godowns are overlowing and food grains are getting
rotten. As on April 2010, the FCI is having 183 lakhs tones wheat in the Central pool. Of this 80 lakhs wheat are lying in
open warehouses, have got rotten.

Against buffer stock requirement of 200 lac tones Government godowns have 453 lac tons as on 15t March 2010.

I am pained to attract your notice the reaction of the Government of Assam. In Assembly session (July 2009) the Food and
Civil Supply Ministry of Government of Assam washed his hands off the matter of price rise. As per the Government of
Assam it was due to the cascading effect of rise in the prices of essential commodities across the country as most of the
items are procured from outside the state.

It seems that the Governemnt of Assam has virtually surrendered to the unscrupulous traders who are responsible for this
abnormal price rise.

Government has introduced the Public Distribution System (PDS) so that people can access essential commodities at the
fair prices.

All of us are aware that in the wake of such huge price hike an effective PDS can bring relief to both the poor and non-poor.

Paradoxically, PDS in Assam is pegged with allocation less than requirement, release further less than allocation and
actual receipt further less than release. Over and above these the incidence of corruption is also highest in Assam.

An analysis of the statistical data of released by Governemnt of Assam indicates essential food times like rice is available
only for 30% of ration card holder.

If we add corruption in delivery, diversion and fake ration cards than actual receipt of rice by poor through PDS will be less
than 10% of the actual requirement.

Through you, I wish to strongly demand to look into this seriously and initiate appropriate action so that food meant for
poor reaches poor. Presently as per Governemnt data only 10% poor are covered under PDS network.

I would like to bring to the notice of the House of an RTI application which has forced the Government of Assam to order
probe into the anomalies of PDS in all 27 districts. Over 700 cases had been registered in different districts concerning ;PDS
irregularities in the past one year while 37 persons had been arrested in this connection. Preliminary reports indicates that
the amount of rice involved in the scam stood anywhere between 19 and 20 lakh tones.

The reality is that prices will not come down and the tragedy is that we are not doing enough to let people have more
money to spend.

In view of the abnormal price rise and corruption ridden Public Distribution System I would demand:
1.  Complete allocation and release of required food grains for PDS.

2. Revamping of Public Distribution System.



3. Re-survey of BPL population. Thios time there should be house to house survey instead od sample survey.
4,  Stern action against Black Marketers and Hoarders.

5. Convey to the Governemnt of Assam that it has also role to play in curbing the price of essential commodities by
way of increased vigilance, disassociating itself form the association of Black Marketers and Hoarders and
ensuring that food grains as per requirement reaches to the card holders.

6. Ialso agree with the suggestions of other esteemed members which will improve the situation.

7. As part of the long-term resilience package, it is suggested for greater investment in agriculture and technology
transfer, improving grain stocks and enacting regulatory measures to curb market speculations.

I would like to end with the request that all of us should act above party lines to support the people who had sent us in
this August House.

MADAM SPEAKER: Hon. Leader of the House.

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Madam Speaker, first of all, I would like to express my regret
and apology because I lost my cool and temper with one of my young colleagues, which I should not have done. But
nonetheless it has happened on the floor of the House, I sincerely apologize to the House.

Madam, I had the privilege of listening to 33 hon. Members who have participated in this important discussion on the
motion moved by the hon. Leader of the Opposition; and in one way, all of us are party to it because it was the agreed text
on which all of us -- putting together, cutting across this side or that side — decided, and its one of the objectives was, of
course, to resolve the impasse, which developed over few days where we could not find a way out. Ultimately, with the
collective wisdom of the leaders representing political parties in this House, we could find a mechanism through which we
have done it.

It also reminded me, particularly looking at the senior leader Advaniji; it comes to my mind that about 25 years ago, when
he was the Leader of the Opposition in the Rajya Sabha, we had a similar occasion when the conduct of a State Chief
Minister was to be discussed on the floor of the House; and we were trying to find out through what rules we could bring it.
Collectively sitting with Mr. Advaniji, the then legendary parliamentarian Mr. Bhupesh Gupta and some others, we could find

a way out. The short point which I am trying to divulge is that sometimes, it happens; and then by our collective wisdom
we find out a mechanism through which we can resolve apparently the most vexatious issues.

First of all, I would like to place certain things before this august House. It is not merely to scoring debating points. The
whole objective when I agreed to have the sense of the House, reflected through the observations of the Speaker. I had the
intention, and I had that intention that these important issues are to be resolved to the satisfaction of the economy, to the
satisfaction of the people through our collective efforts.

It is because when I talk, I keep it at the back of my mind that today the political scenario in this country is not exactly the
same which was 20 years ago or 15 years ago. Today, nearly 60 per cent of the people are being administered by political
parties which are not the principal parties of the coalition, that is, Indian National Congress. Seven States are ruled by the
BJP Government. Bihar is ruled collectively by JDU and BJP. U.P is ruled by the BSP. Three States are ruled by Left parties.

Handling the inflationary pressure and taking corrective steps to lower the adverse impact on the people, to my mind
are the collective responsibility of the political leadership sitting here, sitting there and also the political leadership of the
States. That is the reason when in the course of a debate when some hon. Member, if I remember correctly, perhaps, Lalu
Ji suggested to the Prime Minister to call the meeting of the Chief Ministers. Before the Budget Session, we called them and
it is being followed up.

Public Distribution System is to be implemented in the States. Essential Commodities Act has to be implemented by
the State Governments. Maintenance of essential supplies is to be implemented by the State Governments.

Therefore, unless there is a coordinated effort both by the State Governments and the Central Government, I am afraid it
would be difficult to address this problem and particularly, the wishes of the Members to ensure that the adverse impact of



the prices can be insulated so far as the vulnerable section of the society is concerned.

I will elaborate a little about the steps which we have taken and which we are going to take. But this is the first point
which I would like to suggest because I would like to use this opportunity not merely to state certain facts but also to try to
have some sort of understanding amongst the political spectrum, leadership so that we can achieve larger objectives for
the betterment of the economy, for the improvement of the economy.

Madam Speaker, the inflationary pressure is being felt in the economy for quite some time. You will recollect in the
beginning of 2008, we had the problem of the pressure of international commaodity prices followed by the oil prices, in the
first half of 2008. Before that shock could be observed, in the later half of 2008 a minor event, sub-prime lending in some
banking systems in USA sooner than later engulfed itself into a major financial crisis which compelled not only the leaders
in India but all over the world to inject trillions of dollars in the form of stimulus package to ensure that further deceleration
of the economic crisis does not take place.

India was no exception. We had to inject in doses fiscal stimulus to the extent of Rs.1,85,000 crore — in terms of
GDP, almost 3 per cent. This had its effect. Fiscal expansion took place. Fiscal deficit increased. It went to the extent of 6.6
per cent in the year 2008-09 and 2009-10. Sushmaji was saying that my budgetary exercise has been to balance the
Budget. Yes, I admit because I do agree that this level of fiscal deficit cannot be maintained, cannot be sustained over a
longer period of time. Therefore, this fiscal deficit is to be addressed.

But that is not the only thing. There are other ways and means which we have taken. You cannot ignore the
important component in this. I am not going into the merit. But the hardcore fact today is that petroleum sector is an
important revenue yielding measure. It is applicable to the States, it is applicable to the Centre. I agree with the Leader of
the Opposition when she said that I have used it as a means of raising revenue. Yes, 34 per cent of the States revenue
comes from the petroleum products. In absolute terms in 2009-10, Rs.72,000 crore were raised by States collectively. I am
talking of 28 States. I am not going to make any discrimination as to which State has a little more and which State has a
little less. Other Members have done it and all of us are fully aware of it. Collectively it is contributing about 34 per cent to
the States revenue mobilisation efforts. Therefore, if I suggest that do not do it because I will not do it, I shall have to find
an alternative mechanism to support them because they have to carry on the constitutional responsibilities which are
vested in them by the Constitution itself. Therefore, this aspect also has to be kept in mind.

I agree with you that petroleum prices should be rationalised. How could we do it? Here, I am not for scoring a debating
point. You know, Advaniji knows and the Leader of the Opposition in the other House knows because I discussed this issue.
Let us introduce GST, Goods and Services Taxes, because in your own manifesto you have stated that Goods and Services

Taxes would be introduced. You have said that Central Sales Taxes should be abolished and Goods and Services Taxes

should be around 12 to 14 per cent. Let us try to achieve that. If we can do that, then the entire spectrum of the Service
Taxes, entire spectrum of the Excise Duties, entire spectrum of the VAT, will be brought under the constitutional

mechanism where the scope of individual discretionary decisions could be regulated. In your manifesto correctly you have
stated it. If we want to implement it, it cannot be implemented by me nor can it be implemented by you alone, unless you
have 350 Members of this House, more than 127 or 128 Members of Rajya Sabha and at least 50 per cent of the States.
Neither you can have it, nor can we have it alone. We shall have to do it collectively. All the 28 States have to be taken on
board. It is not therefore I am saying suddenly coming out of my hat, like coming out of a magician's hat. For four years we
have been discussing this issue.

The Empowered Committee of the State Finance Ministers is meeting. They have circulated the discussion paper. That is in
the domain of the public knowledge. If we can do that, then not only the petroleum products but the entire range which is
covered, can be considered. It is a win-win game. I am taking this opportunity only because of this debate to say that time
is running out. If we want to do the constitutional amendment, the Bill is to be introduced here, in this Session. It will have
to be examined by the Standing Committee and it will have to be ratified by 15 States. All these exercises cannot be done
unless we take some steps. Otherwise, it will be again delayed. Nobody knows what would be the picture because series of
State elections will take place. This is one major tax reform for which I seek the cooperation of the entire House. You will
have to support; the Left will have to support; Shri Mulayam Singhji and Kumari Mayawatiji will have to support; Shri Lalu
Prasadji will have to support. Everyone will have to support if we want to have this major tax reform which can address the
problems of the fluctuating price at least domestically. We cannot deal with the international prices.

You raised a point. But, perhaps, in your over-enthusiasm, you missed it. It is true. The prices rose to as high as 124 dollars
per barrel in the month of June, 2008. But after that, the prices started coming down. When the prices have started coming
down, then there is no question of either imposing taxes or revising them because it was the occasion where to allow the
situation to ensure. When did we withdraw the import duty? It was in the month of June, 2008. Five per cent customs duty
on petroleum crude was withdrawn; excise duty at one rupee per litre was withdrawn in June. There was no question of
reimposing it because I have provided the stimulus package. I have given series of tax concessions in the excise duty, in



the import duties starting from December onwards. This stimulus package and its impact continued from the month of
December, 2008 till February, 2010 when I partially rolled it by imposing five per cent import duty on the crude and excise
duty at one rupee per litre for diesel and petrol.

Therefore, this is the chronology of the events. There was no window left through which we could play. As I mentioned, I
cannot blame the States for having taxes on it because this is one of their important components. If we can collectively
decide, which is possible only through the institutional mechanism of GST, it will be good. Similarly, we are bringing DTC. It
is not merely the majority of this House. One year ago I put it on the website of the Ministry so that all the stakeholders
can participate in it. I had the privilege of receiving the comments of the BJP and many other political Parties. I have
incorporated them. Again, I have revised the draft and put it on the domain for public knowledge. When I am bringing it to
this House, it will be scrutinised by the Standing Committee and thereafter it will be debated by this House. Nothing can be
done at the back of this House. It will have to be decided by the House itself because these are the taxation measures.

The question is what we could do about the food related inflationary pressures. There are two factors here — supply side
and demand side. You look at the pulses. All these figures are available as my colleague, Agriculture Minister, has stated
them umpteen number of times. There is a continuous shortfall in the production of all the important pulses, sometimes it
is more and sometimes it is little less. What happened? Actually during the period when we had short supply of pulses, at
that particular point of time, the international prices also went reasonably high. Pulses are being produced maximum in
India and also consumed maximum in India, and a little bit pulses are being produced by Myanmar, Turkey, Argentina and

some other countries.

It is a fact, and I have no hesitation to admit it, that long ago when the Pulse Mission Mode Approach was taken to have
the breakthrough ...(Interruptions) Under the Oil Mission and Pulses Mission, we could not achieve that much success
which we have achieved in the production of grains - rice, wheat or even the coarse grains, or in the production of liquid
milk under White Revolution. We could not achieve it. That is why, I have decided in this Budget that let us identify on the
Sixtieth Year of Republic of India 60,000 pulses and edible oil villages, where the work has already started.

Somebody has pointed out and rightly so — I do not deny — that I said that with the good rabi crop, I would expect to have
some moderating influence in the price front. It did not happen because of the fact that most of our pulses' production is
under kharif crop and not the rabi crop. This year, I am told, substantial enhancement in the crop position has been made.
The Agriculture Minister has given all the details and we are going to have that. Therefore, this year we are expecting to
have more production of the pulses. Similar is the case with edible oils. These are the two commaodities which are in
perpetual short-supply, to the extent of about 15 per cent of total requirement. In absolute terms, about three million
tonnes to four million tonnes of pulses and about a million tonne-plus of the edible oils are in short-supply. Therefore, we
are making efforts to improve it so that the management goes well and the supply side improves.

Now the question is about the prices. We shall have to give more prices to the farmers. If we do not give more prices to
the farmers, they will not produce. It is not a populist scheme. To my mind, if we have increased the procurement price of
wheat from Rs. 640 per quintal to Rs. 1,100 per quintal between 2004 and 2009, it was not done as a populist measure but
to ensure that the production goes up. If we have increased the Minimum Support Price of per quintal of paddy from Rs.
560 to Rs. 1000 within a span of five years between 2004 and 2009 and if the various State Administered Prices of the
sugarcane are well above the Minimum Statutory Prices, which were prescribed by this House — Rs. 129 per quintal - it is
not to indulge in populism but also to ensure that there are more crops.

Therefore, there would be a cost boost element in the inflationary pressure in the prices. How to ameliorate it? The
schemes are there for this. ...(Interruptions)

off orc aca (Fergz): 3 v AT Pl ATEAI B b S9T 31 UcASl I 9ISt 31T A o1dt 3, aut A )
SHRI PRANAB MUKHERJEE : Yes, correct.
9ff 9RT ATGq : [PATGIl DI 3ol Sl &R0 &, I8 SeI6ll SRAIGI ofdl & b [FRI A8 DI o1 JAIGIR J31 3| [Riferll P et &I ared i o TA1sy,

SHRI PRANAB MUKHERJEE : I agree to it, and there are no two opinions in it. It is because there is a big difference in the
prices, which the farmers -- the farmers from the farm's gate to the kitchen plate -- are getting. The question is how to
address this difference; the question is who is to do it; and the question is what mechanism would be there.
...(Interruptions)

SHRI ANANTH KUMAR (BANGALORE SOUTH): The Union Government will have to do it. ...(Interruptions)

SHRI PRANAB MUKHERJEE : If you say that it will have to be done by the Union Government, you may have this wish. But



it will have to be done collectively by the State Governments and the Union Government. ...(Interruptions)
SHRI ANANTH KUMAR : No. ...(Interruptions)

SHRI PRANAB MUKHERJEE : It is because the powers are vested in the States. The Essential Commodities Act; hoarding;
de-hoarding; and notification has been issued during your time. It was taken ...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Why cannot you amend the Essential Commodities Act? ...(Interruptions)
MADAM SPEAKER: Mr. Acharia, please sit down.
...(Interruptions)

SHRI PRANAB MUKHERIJEE : Please, everybody cannot interrupt. I have listened to everybody with utmost patience. I have
interrupted Shrimati Sushma Swaraj a couple of times. So, I will allow double the interruptions from her. But I did not
interrupt anybody else. Therefore, it is not correct.

ESMA is with you; the Essential Commodities Act is with you; and determining the quantity to store is vested in the State
Governments. But I do not pass on the buck to them alone. I am prepared to work with them. It is easy to say Universal
Public Distribution System. But before that, should we not think of the fact that today it is Targeted Public Distribution
System with limited number of commodities to serve the limited number of people? Let us search our heart and analyze
State after State to find out the state of affairs of the Public Distribution System, which is one of the biggest, most vital,
and important instruments to ameliorate the sufferings of the people by providing subsidized food grains and subsidized
essential commaodities to them. If that instrument is in place, then whatever be the number -- 6.1 crore families, who are
given rice at Rs. 6.40 and rice at Rs. 8, and at Rs. 3 and Rs. 2 under the Antyodaya programme -- are going to have it. If
the Tendulkar Committee's Report is accepted, it would be 8.1 crore families that will be able to have it. Therefore, this
instrument is to be made effective.

The Prime Minister decided to set up a Sub-Committee with the Chief Ministers plus the Planning Commission in the
Conference of the Chief Ministers to revamp the Public Distribution System because State after State explained the
situation prevailing there.

To score a debating point, I can say that I do not agree with you. Fine, I have no problem. But if we want to address the
problems; if we want to reach the people; and if we want to ameliorate their sufferings, then we shall have to take
concrete steps, and revamping the Public Distribution System is one such step. I am afraid that it cannot be done by the
Centre. It will have to be done collectively by the States and the Centre because this is the Constitutional scheme of things.

It has been suggested, and some of the States are doing well. I am not going to say that everybody is not doing.

SHRI ANANTH KUMAR : I just want to ask you why you are shifting the responsibility to the State Governments. You are
shifting the responsibility to the State Governments. ...(Interruptions)

SHRI PRANAB MUKHERJEE: No.

SHRI ANANTH KUMAR : T want to seek a clarification from you. My straight question to you is that between 1998 and 2004,
under the Prime Ministership of Shri Atal Bihari Vajpayee, the prices of essential commodities were under check. What has
happened in the last six years? Why are the prices skyrocketing? That is the question.

SHRI PRANAB MUKHERJEE: I am answering your question. I have not yet completed by answer, Shri Ananth Kumar. Have
a little patience. From what I am saying, you will get the answer yourselves.

Yes, with a growing economy and with a higher growth, there will be inflationary pressure. You must look at the income
generation of the people. During the NDA regime, there was no right to the people to get certain services backed by legal
entitlement. We were accused that the Government was not sensitive. If the Government was not sensitive, the
Government would not have provided the rights backed by legal enactment, entitlement backed by legal enactment,
whether it is in the case of jobs for the landless rural poor people, entitlement of Right to Education at a cost of Rs.
2,31,000 crore, and the ratio of sharing between the Centre and the States being 65 : 35. These are the indications of the
sensitivity of the Government. Sensitivity should not be a temporary thing.

Yes, I was sensitive when my colleague and my colleague, the Petroleum Minister, decided to enhance the price of
kerosene from Rs. 9 to Rs. 12. I knew there would be sufferings. I am a village boy. I studied up to Class X under a
kerosene lamp. I used to commute to my school by walking, as per today's terminology, ten kilometres every day. So, I
know the life of a villager. But do not ridicule my sensitivity. When you raised it from Rs. 2 to Rs. 9, you completely forgot
this sensitivity, but remember this sensitivity when it was raised from Rs. 9 to Rs. 12. I do not believe in this type of



variation of sensitivity.

The short point is, we shall have to do it. What is the production of our petroleum products? What is your total indigenous
production? In the early 1980s, we used to have 29 million tonnes, today it has hardly been increased by four or five million
tonnes. It is not available; which is not available, is not available. Any amount of debate, any amount of emotion, any
amount of rhetoric cannot locate petroleum sources in this country. The answer lies somewhere, that is, we will have to
reduce its use by new technology.

You are talking of providing subsidies. In the Supplementary Demands, for which I will be coming to this very House
tomorrow or day after, it has been circulated and you have seen it, Rs. 14,000 crore has been provided. Despite the
enhancement of the prices, this year itself I am to provide Rs. 14,000 crore. A question has been raised about the
profitability of the Qil Marketing Companies. True, in 2008-09, three Oil Marketing Companies had more than Rs. 4,000
crore profits, but how did this profit arise? This profit arose because the upstream Oil Marketing Company provided cross
subsidy to the Oil Marketing Companies to the extent of almost Rs. 50,000 crore.

The balance came from the Government subsidy. Next, Rs.1,03,000 crore from the upstream oil company and the subsidy
route was given to the oil marketing companies in 2008-09. After getting Rs.1,03,000 crore they made profit otherwise
there would have been a loss of Rs.99,000 crore of our public sector companies. Should I not protect the public sector
companies? These are the ground realities. ...(Interruptions) Let me complete...(Interruptions)

31e=181 AANGAT & 3i6id PAR Sft, MU Jo ST 31U et Tdb 3|

&€ | (caaemar)
off 316 THR & 31U AOMS DI SREHBDBIGT I 8, ASONS BT AT B2 I ... (et
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a€| (caquren)
MADAM SPEAKER: Please sit down. He is not yielding.
...(Interruptions)
31ER18T HBIGAI = 3 Jorch! are ol el
a€| (zzquren)

SHRI PRANAB MUKHERJEE: I am answering his question. ...(Interruptions)
31ER18T HBIGI : Teilel olrod 2f3r) Jorchl A Aforg,

a€| ()
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a€ | (crerror)
SHRI PRANAB MUKHERJEE: I will answer your question. ...(Interruptions)
MADAM SPEAKER: Nothing will be recorded. Nothing will go on record.

(Interruptions) &€ »

SHRI PRANAB MUKHERJEE: I will answer his question. In fact, I am answering the earlier question. Then you put the
second question. I am not yielding Shri Ananth Kumar. Please excuse me. I am not yielding. ...(Interruptions) Therefore, my
point is this. Shri Ananth Kumariji asked me how during the regime of the NDA, the prices were stabilized. Yes, I do admit.
What was their growth? What was the GDP growth? What was the rate of investment? I have some figures. These figures
are not compiled by my Ministry. These figures are of National Council of Applied Economic Research (NCAER), Centre for
Macro Consumer Research, Report on Household Earnings and Spending. They have studied from 1985 to 2009-10 and from
there, certain figures have been revealed. The total income of the household of the low income group which was in 2001-02
65.2 per cent, in 2009-10 it has come down to 41 per cent. For middle income group, in 2001-02, it was 109.2 million and it
has gone up to 140.7 million. For high income group, from 13.8, it has gone up to 46.7. These are the studies conducted. I
have asked my Ministry to verify the figures further. But I thought that I should share this information. That is one of the



reasons why a€| (Interruptions) 1 did not interrupt you. If you do not want to listen, I have no problem. If you insist me, I
will not utter a word.

3rea1g1 ABIGA & 9IS IR Sfl, o Sirsg
a€| (caaurat)

SHRI PRANAB MUKHERJEE: I am sorry. I will not. Then I am sitting down, Madam. I am completing my reply.
...(Interruptions) 1 will not answer. ...(Interruptions)

MADAM SPEAKER: This is not the way.
...(Interruptions)
3IERIST ABIGAT = 31U 3ol I ol ciiforg
a€| (caquren)

SHRI PRANAB MUKHERJEE: I am answering his question. Let them have cross talks. If the figures are not favourable to
him, what can I do? If the expert body's figures are such that the growth was not there at that time at the level of nine per
cent, investment was not there, purchasing power was not there, merely by the rhetoric of Shri Ananth Kumarji or
somebody else, we cannot engage the purchasing power of the people in the year from 1998 to 2004. If it was not there, it
was not there.

If it is there, it is there. As a result of that I must say that this is not the same. If you believe that this economic
debate and the complex subject like inflation and price rise can simply be sorted out by the power of lung, it is not possible.

The third aspect on the demand is of excess liquidity in the market. If too much money is changed for too few goods, surely
there will be inflationary pressure. As I have already stated, deliberately we have injected liquidity into the system. Fiscal
expansion took place. We have injected stimulus. Gradually we are rolling out things. If I want to compromise with a
growth rate of five per cent or five and a half per cent, if I want to compromise on my export growth - in your time it was
negative or very small in two consecutive years - I can surely control the rate of inflation. I can even adopt the mechanism
which some countries did and that is to fix the prices. Prices are fixed on paper but goods are not available. Goods have
evaporated. They are available in the black market. That type of situation we do not want in the country. We want that
goods should be available, producers must get remunerative prices, and economy must grow.

For excess liquidity, the Reserve Bank from time to time is announcing the monetary policy. The Reserve Bank has recently
reduced the corridor between the repo rate and reverse repo rate. Appropriate monetary policy is mopping up the excess
liquidity. But if interest rates are hiked abnormally, naturally there will be no investment, there will be no growth, and there
will be no job creation.

When I will come tomorrow to seek your approval for the Supplementary Demands, I will say that for the first time I am
coming with a huge quantum of money as the first batch of Supplementary Demands. Why am I doing so? That is because I
want that the full working season, which will start from October, is utilized for the developmental work. In the
Supplementary Demands I have given Rs.14,000 crore to oil companies for subsidies. I am giving a substantial quantum of
money to implement the right to education which is the objective of the UPA-II Government. That is entitlement backed by
legal enactment. I have given Rs.6,000 crore for the Prime Minister's Gram Insurance Yojana. These are developmental
activities. I am giving Rs.2000 crore for IMF in order to have a larger share in the IMF. Somebody may say, what is the
need of these things? Please do not forget that in the near past, not in the remote past ...(Interruptions)

Yes, mehangaiis a problem. But at the same time availability is equally a problem. If a day comes when you will not have
any money to buy petrol, to buy diesel, to buy kerosene, ...(Interruptions)

Therefore, it is not proper to say that we are not sensitive or we are not aware of it. We are aware of it. We are sensitive
that goods must be available.
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At the same time, the producer of goods and services must have the incentive to produce more so that there is no short
supply. To protect the vulnerable sections of the society, we have taken certain steps. What we have done particularly in
regard to agriculture sector, specially about the food grains. I am going to inform the hon. Members.

Yesterday, it was suggested that when the goods are rotting in the godowns, when the food grains are rotting in the



godowns, why don't you give it to the States? It was decided, announcement has been made — Central issue price of the
food grains meant for the Public Distribution System, it is sensitivity. From 2001, we have not changed things. Whatever
was the price fixed at the ration shop for APL families, for BPL families, for AAY families, it has not been changed. Today,
we are in 2010. That is sensitivity. Central Issue Price of food grains meant for the Public Distribution System - I have given
statistics since 2002 — despite the increasing of the cost of procurement. That means, when you are procuring at Rs.640
per quintal, whatever was the issue price - when you are procuring at Rs.1,100 - the same issue price remains. The CIP for
rice is fixed at Rs.5.65 per kg. for BPL; Rs.3 per kg. for AAY; and for wheat, Rs.4.15 per kg. for BPL; and Rs.2 for AAY. For
pulses and edible oils, the Government of India is bearing a subsidy of Rs.10 per kg. and Rs.15 per litre respectively for
distribution of these items through the PDS, through the Fair Price Shops. This is the figure, and it is available right now,
and it will continue to be so. Recently, the Government has also decided on providing an additional allocation of 4.57 lakh
tones of food grains per month for APL families. ...(Interruptions)

oft IgeRIA Ris aca (Foradl) srevie ASIGn, tenfoisl wafloel &b Iurerst Sft 36Ib gRI 3MuIse g8 < 3l Ioalol Pal of {5 fp2iret @1 it e
I 3L 3, 3D IcUIGa! DI A 3 B ERIR Soll AT TeTIfoisl weflorel MUD SRI MIse fp=n gar ey fipiret o1 950 3w yfer frdeer w2
XId 3IRI ol 3R 3A awp fepairer @1 800 FwI yfer fadeet & 38 &1 3oaiol Radis fpen e 6 fpmer o1 1300 3wl yfey ferdect foreron anfae; o
3oIcPI oII91 9IcT SRl §, 3MUD! oIl 8ff TeT Gol, TR 31U JoTcht Riwif¥er @i roisr?

SHRI PRANAB MUKHERJEE: So far as the Commission for Agricultural Costs and Prices is concerned, every year, we have
totally accepted its recommendations. Sometimes, we have included. I can assure you that whatever be the
recommendations of the Commission for Agricultural Costs and Prices in regard to the Minimum Support Prices of the crop
— whether wheat, jowar — it will be fully implemented.

Secondly, as I have said, I am giving them 4.57 lakh tones of food grains. ...(Interruptions)
MADAM SPEAKER: Hon. Members, please sit down. Let him give the reply.

SHRI PRANAB MUKHERJEE: Another question is being discussed — what are we going to do about protecting the grains,
which we are collecting from the farmers.

It is true that there are no storing facilities; and as a result of that, there has been some wastage. Newspaper
reports have come; I have also the figures; please do not mind my mentioning them because you have provoked me;
otherwise, I would not have given these figures. a€| (Interruptions)

oft s1cIrIa Ris Arca & 591 Siroton arad 3 b 316ems acslt = ordt? seell &t &) (aderer)
MADAM SPEAKER: He is not yielding. Please take your seat. Please sit down.
...(Interruptions)

SHRI PRANAB MUKHERJEE: During your period, from 2.18 million it went to 1,80,000 and to 1,35,000 and to 97,000.
...(Interruptions) Therefore, this year also, there has been some wastage. ...(Interruptions) But what are we going to do?
...(Interruptions) We are going to take three steps. ...(Interruptions) one step is that we are encouraging the public sector,
FCI and others to go for making production. ...(Interruptions)

off 9RG ArCa © ABIGI, I5A IURI fbE s1E 3, AT TaRAUCISl B2 33 3| 3ol TS UK b 3 cifdpol aret A8 & b A&oms B oldl 3t 3 3, Tt
oI 28 3| 3Uol 95 A BSH 3018 3 Afdpol I BIRFR o1dt 3 33 3)...(Iaerer)

SHRI PRANAB MUKHERIJEE: I am answering you. Take the case of rice. Three months before, it was Rs.23, today it is
Rs.22; wheat was Rs. 15, now it is Rs.14. ...(Interruptions) Do not laugh. ...(Interruptions) If you buy one quintal of paddy,
yielding 62 kg of rice, convert it and take it to the market place, what would be the price? ...(Interruptions) So far as atta is
concerned, it has come down from Rs.17.5 to Rs.16. ...(Interruptions) Gram dal has come down from Rs.39 to Rs.34;
masur dal has come down from Rs.63 to Rs.55; sugar has come down from Rs.44 to Rs.31; mustard oil has come down
from Rs.71 to Rs.68. ...(Interruptions) Onion has come down from Rs.23 to Rs.14. ...(Interruptions)

MADAM SPEAKER: Please listen to him; please take your seats.
...(Interruptions)

SHRI PRANAB MUKHERJEE: Not only in Delhi, we have the figures of all the four metropolitan cities. ...(Interruptions) You
live in the make-belief world and want to have your own satisfaction; &€} (Interruptions) the Communist leaders are
speaking; ...(Interruptions) 1 will request them how many food marches have taken place in West Bengal which was the
recurring feature during the earlier years? ...(Interruptions) What have you done? ...(Interruptions) What is your
distribution system? ...(Interruyptions) 1t was completely destroyed. ...(Interruptions) Have you ever heard that the ration
dealers are surrendering them? ...(Interruptions) It was a complete collapse and you are having the accusing finger.



...(Interruptions)
MADAM SPEAKER: Please sit down.
...(Interruptions)

SHRI PRANAB MUKHERIJEE: I would also like to make another submission. ...(Interruptions) Please let me complete.
Therefore, what we have decided is this. Earlier, when they constructed the godowns, not from the public sector, but from
the private sector, they were allowed to have the guarantee for the use of seven years; we have extended it to ten years.
We have provided that they will be given concessions — not concessions in terms of interest rates, but concessions in the
list of priorities for lending from the banks so that in the private sector, godowns come and storing facilities are created.

Similarly, in the public sector, for the 11t Five Year Plan - through FCI - we have given Rs.149 crore. There is
another proposal to create 5.25 lakh tonne of additional storage capacity in the North-Eastern States with an investment of
Rs.468 crore. The identification of the storage capacity is based on consumption requirement and consuming States and
stock levels in procuring States. Additional capacity of 1,27,127.65 tonne has been identified in fifteen States. Therefore,
the Central Warehousing Corporations, State Warehousing Corporations are going to complete these warehousing
facilities.a€} (Interruptions)

MADAM SPEAKER: Lalu ji, please sit down.

SHRI PRANAB MUKHERJEE: Lastly, a new Section 35 (a)(d) has been inserted in the Income Tax Act, 1961 which will be

effective from 15t April, 2010 to allow deduction of expenditure of capital nature made for construction of the godown for
agricultural produce from income for tax calculation.

Therefore, we have addressed the problem of providing subsidised essential commodities to the vulnerable sections
of the society through the revamped Public Distribution System. We have ensured that the excess liquidity in the market is
moped up by adjusting the Repo Rates, Reverse Repo Rates and CRR. Reserve Bank is keeping its eye constantly on that.
We have ensured that adequate production in the agriculture sector takes place. For providing extension, we have given
money in the Plan. We have decided to extend the Green Revolution to the Eastern India. We have made provisions. I have
told that money will be provided as and when the schemes are being made. Therefore, with these factors, I do feel, it
would be possible.

So far, as I have suggested, we receive cooperation from both the Houses concerned and introduce GST and bring
within the purview of GST petrol and petroleum products and introduce it with their support, from April 2011 I do feel the
type of variations in the petroleum prices could be taken care of. Thank you, Madam.

ofiercl Jven Faeret (fAfom): srerist #lcw, dfp 6 yam 312 GRI Y b orr e 3ii2 forell & daa 713t 3t= ol @I off iffPR 3, smuorl
3t JfEPR & ol A3 dictol & fe1e XISt e &, BRI 1w 3 MU govdis ol g

HBIG, A YA & Adol TP A9 uf3eufer 9 aArel 1 fop s a6 vep A 3ifw 18 a3 ool 3R I Acel T Bl DIS dld Dol
dfes uaclt 9 AEeNS B WY A VAT B @I A1 Y J9r 31l A Al B omvr B AW S T ol 7 a5 3ol T I P AsAl DI Ry, 12
D, P 3ol IURI DI AN D3I, 3161 IURI B DRI ASSIS Pl dlsT D o1 clfcpol 9 I 3G D ATl Dsoll Aladl § b for aieff o amreor
A Pact Acol 3l orRI9l o8l 311, afed d A vl Sl ¢ldl. U2 33T 38 &, 3ol AdD! forIen a1 el & 3l forren sARK a1er ol GRiifcd o
Fc Sit of AENS DH Dol D R DI IURT A 3A 3 JER DI PIS I ofdl Dl 8 AP 3Icalol AB el b olucioll YR Il 3, A HEOIS DI
3R 38T U IADI SR U2 Aol D Aol 3| oIl BD fRRI A6 oI I PR [APRI G2 ol & Al Aesns dadl 8t &) S 12 el off
31t PR St of AE IARN b FATE W1 It 6 ATeT 3 AEoNS BA DA & Al IAD YrgaR 3t et sicf} Sh of A&t war b qoaly w3 per war e,

SAMRR SoTTeIole! B o) ... (et T aid} Sft Bt ara oot b 16 7 ool argslt 6 et Hor amor T 3 war o 5 PR sRidGardler 3
cifepel 31T I D&M [ A6 IRPR GlTaPRA ot &) IRPR As AT ol I I & b AES Fereil & Ar ordl? A giderr forT sl Sft A SmST

Yerordid} Sft ot 8 ariifen yemetedl St srelom 8 srelond I Riglod As dadl & & [APRI 63 #AZOIS DI ald® ald! & 3i IoIdI I DI G
o1TyuT S a1 DI S0l O R AT fob #AEeS PRI 52 Bl 2ldad il &) $ARR! 36 oI 8 [P S d8 IARISCRI S 3 SIId2 A8 TN 8 [
$far 6 soploisft Uz sorucigiel Yoz & A cller Jordhl Wio eemrd & 3z wad 3 b &, smudl soleielt st @2 &l 3) Afdbar 3 316t AtoTetler
Yerotdic]l it A iR A A} 3 Deolr arsdl & b As Sl 3 b #Aons [ADRI 62 &I e@lldam aidl 8 Sil srelon, oI RBrgled & cifdbel g9l 3 fadrRr
g2 fopeft sz &t a6 28t 2 iz sidens &t R fop=ft 3z uz us 381 3, B ArcHiar 3mudhI 3retor, ofdl Rl As drcic St sieler b rstofifer
DX 3, Sil SI-31d ST D 3, A SIKT &) A Sl JPIcIUol &, AS Pad I8t RARD J3T Abdl & Sl owflel T2 SIp2 3T 281 3 b b MWRw
Rtfortl & ¢RI formet 38 &, PIASUT SRAufel 2l 38 3| Bogearet P -3t clsll oI oIt 3 Al 3 31 331 3 it sRaufer 3t 38 & cifdpol 3D a6
3ol cllell bt I a6 & S sl a1 A Hfid 3B B F) Us drerial HA IGRI SIF,AG Yol IMUD A[IS 3 Sit spel 3, 3 3A DR B 3
cifdpot 53 Ser B ATer AZOMS Boit, $ADT AT A5 o1l b...(Agerar)

9ff 9RT ATGT : 3reAST ABIGAL, 3 Scloll &l Dol ALSAI & [ SlI YU a1 of sl &b Ic8lol AP e D3 IURI [ &, T fpA-fopr e A Uisioar
3, 1201 I DIH D2 W 3 clicpol Sol Ad D aldlol oIl forpet 38 & Sl farwic]l it s 33 &), A Daoll aradl § b It oIdlal Al formetol i3y,

ofiaretl Juar ARt | adl Al F os 3 8. (=ame)



off sIciREI Ris A16q : dlo 3, smudl iRt 62 adl; ¥4 125-130 uRkar & St sRauft-¥Raufey &, 368 31cPl B2 ISR AP WS UAT cloIS
fop fprt 2 fpeoft @t 8 siiz fopatret oI #1eig2 6 alcra @@ 87...(xjaaeor)

31€181 ABIGA = eIl 18 Sil, 3y o Sirsel) Juen Sit ol dietol SHSR

il ATHT IS & KAST ABIGAL, AS Sl WICIUGT &, UG Sil [AWIAL &, AS SiI SRIAIIAI 8, 3wt SiI IR §6 31, I3 3RYUIT AT JRYULeT ofdl
3R, 3A dg I DIS AUl A craufer oft ordl IR 3T Sit FoIRl BaHIAr 3, as it o1dl IRl 33T 46 i a8 s formerm: As Uz 3R B o
T 6t A ol Brerefl...(xaemet) ezt Sft, Asd Uz Jad Bt P dGd A ARP A 3 - R A 3, Yookl B I, el Iern forprert 3
CIftpol U SRIAUND $1RA §6 A A DS, AT A YR AW Bl 3

32AifeTe B9T0r aal o o5 PR ASD UL A YPIrdl ATEII DI SIAATT 3 3 MGt of fepanr 2 At a1 oft 21 yomdt smeerer &b sicsia gt aaf w2
3z sfifere Borol wsSoldic #lore f=n o fob ag 33 3igeft b e A It a1 SR St HRA &g I forpalr ey 3uol foREll BT aaIcll b2 BHRI
uSSleldic ol ¥ B2 &R 3P G a0l Bal b FAdcIel b dad forw 184 3 aal w3 F sret Yermeid} Sft 31 waen asd g 5 spR
3A U2 AGIOl BT Al 39 AAGIel A AS oldl fGArell s & b JAIDR B Al Dlal 3 A AIDR S RBacs Bl 3| 391 A3 fSxamen asa d &b
3T 3MIGHT B AA1el Dlol & 32 AZOIE B ATl Dot 3| 3A o 184 ot 8t st Idieb1z ol fpen iz b2 3 cllsll of 531 Y o iR e,
3 aol aradl g 5 o1 avs 9mRa dc 9 a6 sucet former e St oz 3 712 2@ 3, . (udeiel)

31€AGT NG & 31U clIoT 91 3l SIS,

ofiarcil AWAT FARST & ABIGAL, HRIARI STolell Ut of U3 G9I 31 U SIAISI SMfIRIel ACTRI 2lj 33A U2 DASUT of s3AISR otdl fbd &, 3A w2
TRXIUlel of BT8R o1dl fepel ¥, 3A UR BSIRI Dol dlel of #f A1 oIdl [ &, 3 UR 3ol GA PAS IR cldll of BIAISR e &, Sl o7l 12
3B 3| A BIASR B ABWEIBH AU Sft DI AHud2 R ) sAfeTe a1 arad A b st vp Yot fen & A <t 8l elfepol S A8 a=I g3l fb
3 YA P dad Tat st dl adel forT sicft Sft 21 Dat fop Sit FHlorel a0l =1 fopRl, 33T IIDPR DI 3MEIel Bl DI A1 Dy Ioalol Dal T fep i
A ICWA ¢f? gl el D8l Al b MU o= 5l RIS el1sd, a8 B ¥eu §) 3 o 3l 32U U] TG Aladl &) MUD AT HSRUI DI dgad
TSt IR 3| el ol i $AD W2 A D3l 3i2 AIchl sl of 4l $AD w2 I D3l b ewAIsIE D SlGHEl i Ael WE2 UST 311 AS I & 3R U
1ol drell @1, 9 cloll Pl oldl & 38 &) $AD W2 I 91 3MIUD! UP JSIA ol UG §) IIRIG YaIoldie] Sl Pl $AD §I2 31 Ul &l, fp d UsId A
3K &) U JR USIM I I8 IS SHIdIIel [ oRn o1y BRI WRI 3t 31 31g, arae &l orfl smam 3irdl 8, 3 W 3PR 3 3ol Bl A BIC
DItaR @l oéic TSl AT ASA TSR Goll I D2 312 TG 3 sl A 8ft o8 b q 8ft 308 odic TsaA AT ASA TSR Soll YR DI Al GleTocf
Sit, eTrdi-etra eliol Al #HST 3 3A ALl DI IORB]| AR MUDI ol BRIG Blol- USCTI S b clRAI-cIRA &1 I el A1 o1 81 SRl 3iet
3IKT &l clbll & &R 91 Yg aul DI g, A6l UG SIZPI| &R I sLevil onid &l SIRH b ®a1 3 Ddt 312 UIRT 318, 3IICT 31 SR &, 31 o9l SIeId? acdl
@l A1t Raerr it cifdbol sl 37 oldl A3]| GARM WRIG AS oM fob eTrdl-eTra &3l 3 SRl 8lol, w8l &) firdeet, ol ar fadee siiz wdl ©8
firdeet iz ag sisTRuT 33AHT ST 3 BIoM| T8 918 AST oIdl| SId & BIC & Al gare TR} 3 e fUAT 3acs P 3 &t 31 ¢ Mt &) o cllol oftot
1 UfeRIl coIB I3 3Mol-3MUel T3 3 IXIT | BH-uUh &2 I aR-dR frded, 8-86 firdecd, 3Mc-316 frdcd 31 I $SRUI 3l SR 33K fore
3IUD! UP ol UAT A< o181 DIoll USall| TIRAI-CIRA ERI 4 HSRUI SI6l, cIRAI-eIR¥A &1 I Xrel J2SM Slell 3ii2 Sl UAT 31U UsaiR & 34 & 59,
3 S vwAH3E b slicrl IR &, Jordi oft MUt Gr SIidT 3, S cllol 319N Sil 361 Adol A Bcdb2 MU URT AU 3 SRS 31T A1 T
TfSA, 3 uD! VA TBA A J3A 391, RIeRy 319 s1celt ot ea Prewph e xrer st Afora aeh... (=) e, St w For smumt
AR [ S &0l TUles AlST I Al 3AD A &0l A A o= o1 b &2 A ol g a1 3ifrel Duoilsl B Arer doT DI Sl 6= AT 2,
33 A 3 3iRIeT duoft DI Gl A 3T mar IupT DI Gl &) Ao sicel RIS 3:d &, PR 3U 53 oI A dS9I fb Gor bl A8ons Dot
DAt &, cllell I ASA Soit & Al &9 vl IS G313 SN2 A S, THfcpol AT ST AT A8 & o 31 gfcken 3 &) smuep! A8 uer &t o1t &
P #1EoTS Do Ddl & Al oIdl Dol &) 3MU $ER IGKI 3 31 IR DEoll Yk D2 Gl 3 [ 891 AU oIl ¢idl, AU oISl Tidl, DIl oIl DL, DA
o138t DoY) 3 3T MU Pl g b Acol Dl As A I9RD2 3R 2 3iiz ABIGA, 3 AA 3 31U IRDR A B A DA AB 51T Dl

31U 3 Al &1 b ASIS Bal DT, IURI BT, cifcbal Soaiol Sl DI TGS 3, IAei A DI A DA AIST AcTAD DD 3N 3GH! DI A &) AS
3T IR D2 3K &, 3PR A I 3 Sell S Al = oKl 2 b s aal &It el 8t Abo

MADAM SPEAKER: Hon. Members, I place the following Resolution before the House.

"This House, having considered the inflationary pressure on the economy of the country, urges upon the
Government to take further effective action to contain its adverse impact on the common man."

I hope the House agrees.
SEVERAL HON. MEMBERS: Yes.

MADAM SPEAKER: The House stands adjourned to meet again at 2.30 p.m.



13.27 hrs.

The Lok Sabha then adjourned for Lunch till Thirty Minutes

past Fourteen of the Clock.
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